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Federal Bank Ltd. Appel I ant (s)

VERSUS

Sagar Thomas & O's. Respondent ( s)

(with office report)

DATE: 12-03-2003 This matter was called on for hearing today. @@
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CORAM :
HON BLE MR, JUSTI CE DORAI SWAMY RAJU
HON BLE MR JUSTICE D.M DHARMADHI KARI

For Appellant (s) Anil B Divan, Sr. Adv.
Raj an Narai n, Adv.
Vandana Chugh, Adv.

Puj a Sharma, Adv.

Sampada Narai n, Adv.

FEESS

For Respondent (s) : M. LK Pande, Adv.

UPON hearing counsel the Court made the follow ng
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Li st on 22-4-2003.

(D. L. Chugh) (Radha R Bhati a)
Court Master Court Master



